pr - \ BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
' AHMEDABAD BENCH

AHMEDABAD

IA 353/2017 in C.P. (1.B) No. 67/10/NCLT/AHM/2017

RAVEENDRA BABU
MEMBER JUDICIAL

Coram: ' Present: Hon'ble Mr. BIKKI

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 21.11.2017

Name of the Company: State Bank of India (CoC)
o - V/s.
Metal Link Alloys Ltd.

Section of the Companies Act: ~ Section 22 of the Insolvency and Bankruptcy

Code

' S.NO. NAME (CAPITAL LETTERS) DESIGNATION _ REPRESENTATION SIGNATURE
mIS Khua hboo Shah Pfowﬁjm . Fov Apfplion b-/ Il
W(mi’ il MDP & | ' nanua L \/

ORDER

Lear{led Advocate Ms. Khushboo Shah Rajani i/b MDP & Partners present for
Applicant. None present for Respondent in 1A 353/2017.

/\) W\\“\/

BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 21st day of November, 2017.




